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Record of Proceedings

the learned counsel for the petitioner, NTPC-SAIL submitted that

additional information as sought for by the Commission has been filed and copies have been
served on the respondents. The learned counsel however sought time to file its rejoinder to the
reply filed by the respondent, DNH Power Distribution Corporation.

2. None appeared on behalf of the respondents. The Commission accepted the prayer and
granted time to the petitioner to furnish rejoinder by 4.2.2016 with copy to the said respondent.

3.  Subject to the above,

order in the petition was reserved.
By Order of the Commission
-Sd/-

(T. Rout)
Chief (Legal)
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